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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH:

HYDERABAD
0.A.Nc.B842 OF 1993, DATE OF DRDER:12-7-1999,
BE TWEEN:
Mohd.Ghouss. .es-Applicant
and

The Executive Engineer(E),
HCED-I1, CPWO, Hyderabad-19S. ...Respondent

COUNSEL FOR THE APPLICANT :: Mr.Kalyan Raoc Joshi
COUNSEL FOR THE RESPCNDENT :: Mr,.,K.,Narahari
CoRAN:

THE HON'@LE SRI R.RANGARAJAN,MEMBER (ADMN)

THE HON'BLE SRI B.S5.JAI PARAMESHWAR,MEMBER(JUDL)

ORAL ORDER (PER HON'BLE SRI R.RANGARAJAN,MEMBER (A) )

Haard Mr.Kalyan Rap Joshi, learned Counsel
for the Applicant and Mr.K.Narghari, learned Standing
Counsel fPor the Respondents. -
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2. This DA is fPilad praying Por a direction to the
respondent to grant higher pay scales for performing
High apeed left-cum=Escalator Operator with all conse-~

quential benefits.

3. The applicant has submitted a represantation
dated:19-2-1999, (Annexure.A-V1II, page.19 to the 0R),
addressad to the Superintendent Engineer(Elactrical}. 44

e el il 191717
But he is not a party in this DA, Jhis'|should be

disposad of by the Executive Engineer{E), tha respondent

harein in accordance with the rules.

4. Tha OA is disposed of. No :costs.
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.S.JAl MESHWAR) (R.RANGARAJAN) -
EMBER(JUDL) MEMBER (ADMN) (
YNt
DATED:this the 12th day of July,1999 pw,t\_
Dictated to steno in the Opan Court 3¢t
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THE HOM'OLE MR.IUSTICE DJH, RASIR
' VICT = CHALRGAN

THE HON'BLE MR.H.RAIENORA PRASAD .
I : MEMBER/( ADMN )

THE HOM'BLE MR.R. RANGARAJAN , ///;///

FEMSER ( ADMN )

. THE HON'BLE MR.0.5.JA{ PARAMESHUAR ,
MmEM3ER ( JuUdL)
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ADWITTED AD THNTENIM DIRECTICHS
IS5LED. ’

ALLOJED.

C.P. CL.SED

"R.A. CLCSED.

J.A, CLOSED

DISPISED OF WITH DIRECTIZNG
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